FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
QUANTECO WORLD LIMITED

(Formerly known as : Suumaya Trans L ics Limited)

OPERATING IN SUPPLY CHAIN LOGISTICS SERVICE PROVIDERS, COMMODITY TRADING,
DEAL IN ORNAMENTS, JEWELLARIES AND HEALTHCARE SOLUTIONS AT MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the Corporate Debtor Quanteco World Limited
along with PAN/ CIN/ LLP No. (Formerly known as : Suumaya Trans
Logistics Limited)
CIN: U60200MH2021PLC361229
PAN: ABGCS1495P
2. | Address of the Registered Office Office No. 4063, Second Floor, Rustomjee

Eaze Zone Building, Goregaon Mulund Link
Road, Goregaon (Mumbai), Mumbai,
Goregaon West, Maharashtra, India,

400104
3. | URL of website N.A.
4. | Details of the place where the At Registered Office as above.

majority of fixed assets are located

5. | Installed capacity of main products/ N.A.
services

6. | Quantity and value of main products/ | As per Audited Financial Statements for
services sold in the last financial year | FY 2024-25, Revenue from Operations of
Rs. 143.15 Crore.

7. | Number of employees/workmen 2

8. | Further details including last available | For details please contact:
financial statements (with schedules) | Cirp.qwpl@gmail.com
of two years, lists of creditors,
relevant dates for subsequent events
of the process are available at:

9. | Eligibility for resolution applicants For detailed EOIl and eligibility criteria
under section 25(2)(h) of the Code please contact: cirp.qwpl @gmail.com
is available at :

10.| Last date of receipt of expression 04.12.2025
of interest

11.| Date of issue of the provisional list 14.12.2025
of prospective resolution applicants

12.| Last date of submission of 19.12.2025
objections to the provisional list

13.| Date of issue of the final list of 29.12.2025
prospective resolution applicants

14.| Date of issue of information 03.01.2026

memorandum, evaluation matrix,
and request for resolution plans to
prospective resolution applicants

15.| Last date for submission of 02.02.2026
resolution plans

16.| Process email id to submit Expression | cirp.qwpl@gmail.com

of Interest
17. | Details of the Corporate Debtor's Corporate Debtor is MSME registered as
registration status as MSME Medium Enterprise

Sdy-

DEEPAK KUMAR GARG

Resolution Professional

Quanteco World Limited

IP REG. NO.: IBBI/IPA-002/1P-N00796/2019 -2020/12560

AFA Valid upto: 31-Dec-25

Case Specific Email ID: cirp.qwpl @gmail.com

Communication Address: 7A, Atmaram House, Tolstoy Marg New Delhi 110001

IBBI Reg. Email ID: deepakgarg07@rediffmail.com;

Date:19.11.2025 IBBI Reg. Address: I-702A, Ajnara Integrity,
Place: New Delhi Rajnagar Extension ,Ghaziabad, Uttar Pradesh, 201017
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Tenders are |nwted for Procurement of various sizes of RSJ
Poles through e-tendering process with an Estimated Cost of
Rs. 71 Cr. MSEDCL has advertised this Tender on website vide
No. MMD/T-HTM2-07/1125 due for submission on dtd.
28/11/2025.

For details please visit website: https://etender.mahadiscom.
in/eatApp/

HO PR 233/25

SHORT TENDER NOTICE

Chief Engineer (MMD)

BT ARG fFearer

301 /2025-26

fer gaar . sEEanea

FAR AT ¥ faemecier §.20 Ffrer amaedr di
TSt FHER Thc=ar THATH FUROT 0T,
JETAYATRYT @A (F.) - 1,67,86,635/-

fAfaer gfeaer $&fam  (E-tendering) werorE  womelrea

https://mahatenders.gov.in a1 ThoegeEy €.19/11/2025 IJsir

e gl fAfRdY @edeor  hitpsi//mahatenders.govin AT

HHarg@at Online FRUI g, $-Afaer (E-tendering) wisarcier

FTE diE HEAUES! FeX HEhRUea Reedr v 3
et a¥ o9 .

FIoTeier fAfder Fieror et AERvarEr HfUSER ALHGET,

we-
(R 7. 3mears)
ET HiFTar

7 X TENDER NOTICE

Followmg Tender is invited from Eligible Bidders for Pen
Circle, Raigad District. The Details are as given below-

S-AHAY /AR 779/2025

A Has FgTIIToE

Sale Opening, Sale
Tender No. Particulars Closing Dates &
Bid Submission
SE/PC/T- | Preventive Maintena- Sale Date;
04/S.8tn | nce of Substationin Pen| Dt.19/11/2025 To
PMI2025- | Circle for 1 year i.e. FY|Dt 04/12/2025 up to
26 2025-26 17.00 Hrs.
Tender amount: Rs-| BidSubmission
1.00Cr. Dt.04/12/2025
upto 23:00 Hrs.
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The Tender Documents are available on MSEDCL Official

Sd;‘-

SUPERINTENDING ENGINEER (PC), PEN

INDUSIND BANK LIMITED

Regd. Office : 2401, General Thimmayya Road, Cantonment, Pune-411 001.
Secretarial & Investor Services : 701 Solitaire Corportate Park,

187 Guru Hargovindji Marg, Andheri (E), Mumbal-400 093.
Notice is hereby given that the certificate(s) of Indusind Bank Ltd. for the under
mentioned securities are stated to have been lost or misplaced and the registered
holders have applied to the Bank for issue of duplicate Share Certificate(s).
Any person who has / have a claim(s) in respect of the said security(ies) should lodge
such claim(s) in writing with R & T Agents of Bank viz. MUFG Intime India Private
Limited (Formerly known as Link Intime India Private Limited) C-101, 247 Park,

oities HIRAFI el a1 HMET BT dell, Bigfaes Sawe/agsis, SR
BITEIEL =Tener] fden 372 hivTeel Uftresraian gae fdhet 39T, e, HIRW,
fara aiftrpr o 61 e sz HeEl FHUEE FARE iy @ #ied 7
el BIVAE! Zaw, o, Easde, gan/a s Awwl s, wiE e
FHeTl BREIT [RITE St TSl Hellet Seoiad ARl Telas J62 gt
RetmurgE 9y (He1) Rasien 3me gt Hod, 33 = Sear 38 FHevaE a8
B, T ST HEHid 318 HIOTIE! 31 fehal AT e eid. ST 31 a1em
aalfarifa amd fdsan Fmwwan, ST srieny, | 2 i SRviwar e e
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TS Hae T AU A2

fspron: Hag, &Y/ -
feeria: 9¢ Az, 2ovn forepT same
SieiPe I T

%09/ wor, TEATT a13d, §1.91.05, HA S H. 9,
Tt Tpetoras , s (UFkE), FHaE - Yoo oto.

LBS Marg, Vikhroli (West), Mumbai-400 083 within 7 (Seven) days from this wif dle
date else the company will proceed to issue duplicate certificate without further mm
intimation. (3R AeH anfon Rakssid sises
(- tthos Rasaid oo ultean) Rises, 2029 e Afr@a 9¢ (2) sead)
SR. NAME OF THE REGISTERED |CERTIFICATE NO. OF
NO.| SHAREHOLDER | FOLIONO. |  N. DISTINCTIVENOS. | gy pREs wa gy 3ivs srgdw ars
VENKATACHALAM S, <war
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Place: Mumbai sd/-
Date : 19.11.2025 INDUSIND BANK LIMITED| |[LL] _ 1l _ i
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SUPRA PACIFIC FINANCIAL SERVICES LIMITED
CIN: LL74140MH1986PLC039547
Dreamax Height, Shop Mo, |, First floor, Upadhyay Compound Jija Mata Road, Mear
PumpHouse, Andheri East, Chakala Midc, Mumbai Maharashtra, India, 400023
Phone:0484- 6735544 Email: cs@suprapacific.com Websile: www.suprapacific.com

DBS Bank India Limited

Shop No 8, KapoorApartment,

m DB Chandavarkar road, Bonivali West, Mumbai-400092.
Safe Deposit Locker — Break open notice

it is notified for the informaton of the general public, that below mentoned Customers {“Locker Hirer") have hired

SPECIAL RECOVERY OFFICER
MAHARASHTRA CO-OPRATIVES SOCIETIES ACT 1960, Act 156, Rule 1961, Rule 107.

Attached : THE SHIVKRUPA SAHAKARI PATPEDHI LTD., Mumbai 1 Division Office-Office
2,First Floor,Building No.10,Kaivalyadham Co Op Hsg Society,Tagor Nagar,
Vikhroli ( East ), Mumbai -83 . Phone :- 9322550756

FORM “Z”
[See sub-rule [11 (d-1)] of rule 107]

Extract of Statement of Standalone unaudited Financial Results

for the Quarter ended September 30, 2025

Rs.In Lakhs safe depositlockers ("Locker” ) in DBS Bank India Limited Borivali branch (“Bank™). The rent of the said Lockers have
&l e Quarler Ended Hafl Yoar ended | Tear enced not been paid by the Locker Hirers for a continuous peniod of three (3) years and to recover the arrears of rent, Bank has POSSESSION NOTICE FOR IMMOVABLE PROPERTY
Me. 30-09-2025/30-06-202530-08-2024 3[---39-.‘_'31?%{3['-%-?9?4}51-DE:EEIF.'S sant numerous reminder letters to the Locker Hirers but till date there is no responsa from the Locker Hirers. Whereas the undersigned being the Special Recovery officer of the Mr.Narendra Vilas
LA o e S AT (RN PR oy, (R Ingle under the Maharashtra Co-operative Societies Rules, 1961 issue a demand notice
1| Total Income dom Operations 217795 182654 1125.08] 400429 2orent | arn1 497 Name Of The Address Of The Locker Hirer/S Locker Locker Hired & _ P ’
] Rl ProAl | [Lass| far M panod | I Locker Hirer/S Number Date date 04/ 09 /2025 calling upon the judgment debtor.
(mefare Exceptiona Hems and Tax) 1664 161.21} 16,400 350,85 26.84 1 10005 ; : ; . . . . . .
T et Fioa T (L5 Tor 6 paried bl : : Mr. Keval Ne.101 A, Vrindavan Society, behind Dindoshi Bus Depet, _ '::' ZG:Z‘”:;B R"’fgh"'":’aRRaT‘” t‘z o t:‘; am°“:;.m:”“:”e:T'” thesf“’gcel be"“s
Tx (after Exceptional tema) 180 64 w21l 1800 35085 ag.p4 |  100.08 Hasmukhbhai Patel | Malad East, Mumbai - 400097 Maharashira India Unit 4 / - 2,02,626/- in words(Rs Two Lakh Two Thousand Six Hundred TwentySix Only) wit
4 | Mel Profit T [Loss} for the parod afar Tax | Locker fa 09-03-2020 date of receipt of the said notice and the judgment debtor having failed to repay amount,
(aftes Exceptionsl ilems 176.57 12268] 20.10] 29925 36,70 11431 Ms. Payal Vrajlal 95, Dharmbhoomi Society, near P.D.Pandya College, 5 the undersigned has issue a notice for attachment date 18 /10 /2025 And attached the
il bl Dharaiya Ghodasar, Ahmedabad - 380050 Gujarat India property describe herein below.
perod comprsag profil ¢ (loas) for e
parnicd fafiar ex) and Olbar f | - | : i R, The judgment debtor having failed to repay the amount, notice is hereby given to the
Comgrehensive ncome {afer Tax) 185,69 124, 3% £B.06] 306,03 43§ 121,14 Ms. Prajakta i A4 Shand NQF c-l-ra“l' MG HIZIEI.II. 89, Eﬂbby Shﬂﬂplﬂg Wakdy 1:4a08 judgment debtor and the public in general that the undersigned has taken possession of
T [ Equity Share Capia - Kaushik Damania Cenler, Kandivali West, Mumbai - 400067 Maharashira Lacker no, Jude publicin g u '8 P !
Hace vakie of Bs 10 each| 36 78| sagn7el 2906.00| 3ace sl 2oes00 ] 299500 India 76 the property described herein below in exercise of powers conferred on him/her under
N ﬁhH Equiy [Excuding revaluabion reserve) | 442592 [ 4,254.87] 336572 442592 336872 345286 _ _ = T rule 107 [11 (d-1)] of the Maharashtra Co-operative Societies Rules, 1961 on this 18 Day
B | Eamings Fer Share [of Fis. TO- each] As per the Reserve Bank of India rew_sed guidedines on a safe deposit locker, We are initiating the process of break of ,Nov. of the year 2025,
| anrualizad) fin Rs |- open of the said Lockers. Any person if having any claim in the contents of the said Lockers, please reach oul to our _ . _ o . _
Y. Basp 1.90 1.54; 010 1.90 0:.14 | 045 Borivali b hiwithin i 301 d f the date of thi i | with valid £ of the claim. | i bai The judgment debtor in particulars and the public in general is hereby cautioned not to
2. Diuted 1.90 1.54] 010 1490 0.14 1 [.45 orivali branch within thirty (30) days from the date of this naice along WERIE RGN TEIE SRaNTTL 1) Celie 1 110 e deal with the property and any dealings with the property will be subject to the charge

or any response from the Locker Hirers has been received, then Bank will proceed with the break open of the said
Lockers. Bank shall not be liable lo the Locker Hirers or to any other person for the break apen and for disposing the
contents of the said Lockers.

For DES Bank India Limited,

Autharized Signatory

1. Thea abova is an extracl of the detaled formal of Quarterdy unaudited Fnancial Resulls filed wilh the Slock Exchanges
unger Regulalion 33 of e SEBI (Listing Obkgations and Disclosure Bequinements) Regulations, 2015, The ful famak
of fhe Quartedhy results available on Be slock axchange wabsile of BSE {waw beeindia.com| and an Company's website
1 WA, LA P 0 |

2 The sbove regilts of Sepre Pacfic Financial Sardees Lid for the quarter and hafl year ended Saptember 30, 2085, were
reviawad by tha Audil Committea and has bean approved by the Beard of Diractors at ks meating held on Mowembsar
14, 3025 and heve bean subject b Imited review by e Statutony AudBars of the company, The uinawdbed Standslong
Financiad Rasulls ana preparad in accordance with Ingian Ascounting Standands (Indds) as grasanbed undar Seclion 133
of Compares Act 2013 read with Fuse & of the Comganies (ndian Accmanting Standards) Bules 2045 and SEBI Clrcukar
Mo, CIRFCFOVFACE22016 datad § July 20716 E

of the Recovery officer Shivkrupa Sahakari Pathpedhi Ltd ., Mumbai for an amount
RS. 2,02,626/- in words (Rs Two Lakh Two Thousand Six Hundred TwentySix Only) and

interest thereon.

Description of the Immovable Property
Room No 206,Building No 15,Kri-shnai Housing Soc. Milind
Nagar,Jogeshwari Vikhroli Link Roar Pawai mumbai-400072

( Mr.Narendra Vilas Ingale)
Special Recovery Officer

For Supra Pacifc Financial Samvicas Lid

¥5 &) Indian

- PE— Bank .
sth= T n ate:18 /11 /2025 Maharashtra Co-op Soc. Act,
E:,z.g:.;{;}: :IM 34 2008 IE Joby George IMPORTANT T : AD Place : Ghatkopar 1960 Rules 1961 Rules 107
& Ovg ras, &

Maragireg Birgcio:

Goragaon West Branch, Firan Indisirial Estate M G Road Goregacn Wiesi,
humbad - 400104 E-Mail: GE19Gindiankank. coin

POSSESSION NOTICE (For immovable Property)

[Under Rule-8{1} of Security Interest (Enforcement) Rules, 2002)

Whilst care is taken prior to acceptance of
advertising copy, itis not possible to verify
its contents. The Indian Express (P)
Limited cannot be held responsible for
such contents, nor for any loss or damage
incurred as a result of transactions with
companigs, associations or individuals

EASY HOME FINANCE LIMITED
Reg. Office: 302, 3xd Floar, Savoy Chambers, Deftafray Fosd & V. F, Road {EXTN.)

Santacnz West, Mumibai - 400054 . GIN: UT4B8aMHZ I TPLC2STE1Y | Website: www easyhic.com
Emall:contactil easyhometnance.in | Toll Free: 1300 22 3279 | Tel: +31 22 3550 3442 | Tel: 491 22 3521 (457
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECOMSTRUCTION OF FINANCIAL ASSETS

AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 {SARFAES] ACT)

easy

hame finc=ca

Whareas: The undersigned being 1he Authorized Officer of the Indian Bank
oragoan Wast appaintedidesignaled under (he Securitizalion and
Reconstruction of Financial Assets and Enforcement of Securnity Inferest Act

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

In respect of oans avaled by befow mentioned borrawers'puarantons through EASY HOME FINANCE LIMITED, which have
bacome WPA with below mentioned baiance culstanding on dales mentioned below. We have aeady =sued detailad
Demand Nofice dafed a5 menfored below Under Sec. 13(2] of Securitization and Reconstuction of Financial Assed
Enforcerment of Securily Inferes] Act 2002 by Regstersd Post wih acknowiadge dus to vou which has bean reburnad
undeliverad | acknowledoment not received, We have indicaled curintenfion of tskng possession of securiiies owned on one

advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monies or entering
into any agreements with advertisers or

and in exercise of powers conferred under section 13(12) read with rufe 8 and 9
of the Security Inferest (Enforcement) Rules, 2002 issued Demand Nolice
dated 02.09.2025 calling upon the Bomower Guarantor Ms. Mayura
Madhukar Ravalekar with our Goregoan West Branch, o repay the amount
manticnad in the nolice being Rs. 28,01,822.30/- [Rupees Twenty Eight

QUANTECO WORLD LIMITED

{(Formserly knewm a5 ;| Suumaya Trans Logistics Limited)

OPERATING IN SUPPLY CHAIM LOGISTICS SERVICE PROVIDERS, COMMODITY TRADING,
DEAL [N DRNAMENTS, JEWELLARIES AND HEALTHCARE SOLUTIONS AT MLUMBAI
{Under sub-repulation | 1) of regulation 364 of the Insolvency and Bankneptcy Board of india
{Insolvency Resolution Process for Cerporate Persens) Regulations, 2016)

of you as per Sec. 134) ofthe Actin case of your failuee to pay the amount mensaned below within 60 days, In the event of your otherwise acting on an advertisement in Lakhs One thousand Eight Hundred Twenty Two and Thirty Paise only) on

':Ul_d_'EL'hH*H"E' liabiily = sed oul harein above the Bank/ Secured Cradilor may exercza any cf the fight canferred wide sechan any manner whatsoever 02.09,2025 and tha said amount carrias further intarast at the agreed rate from RELEVANT PARTICULARS |
13(4) of SARFAES! Act and while publishing the possession noltice auction nafice, electroncally ar otherwise, 23 required 02.09.2025 till date of repayment within 60 days from the date of receipt of the 1. | Marme of the Corporate Debtor Quanteco World Limited
under thi: SARFAES!Act. the Bank!Secured Credior may also publish your photograph. Details are hereundger- said notice, along with PAN, CIMY LLP Na. {Formerty Known a4 : Suusmaya Trans
&r.| Branch/ | Name of Borrower | Co- | Demand Motice : ) The Borrower having failed to repay the amount, notice ks hersby given to the Logistics Limited)
Mo! Loan | Bomower (Guarantors | Date Amount Detail of Secured Assels: borrower and the public in general that the undersigned has taken possession Cin: UBO200MH2021PLE3E1 220
Ale Na & Date of NPA Qutstanding of the propery describad herain below In exercise of powers conferrad an him | | PAN: ABGCS1495F i
T [Kalyan 2}1. Mr. Pradeep Demand Notice [A) that part and parcel of the property beanng Propery ﬂiﬂﬁ&tlimy 3I:4r}tl:rl: he SE:g“.ﬁér.; read with rule 8 and B af the said rules. on this 2. | Address of the Regsstered Odfice E;ﬁzf??i; LdrIJ‘IIEE;.ISm-rufnif:ln;:r.ﬁuf.mrj-.{u_jul :
HLOOO |Harishchandra Singh Date  |Address: Flat 101,15t floorShree Samarth Apartment, F et e ; T e N DT A e
12345 | (Applicant) Wovember 12, Survey Mo.11 Hissa No.2pt, Vilage-Golavali, Dombivali ar The borrawer in particutar and the public in general is hereby cautivnad not to Road, Goregaon (Mumbai), burmisas,
2. Mr. Shambhu 2025 i T i e a1 , 3 deal with the property and any dealings with the propearty will be subject to the Goregaon West, Maharaahites, [ndea,
T i eas! Tal-Kalvan, Disl-Thare 421203 Description Of ﬁt ! R, H ; i : 400104
Fgﬂﬂﬁﬂ*ﬁ ?;nuh Ofs.  |Boundaries: As per Sale Deed East: Nol Menticned, AdVertising in %ﬁﬁ?y E;p‘f L:ﬁ'f; ﬂﬂi_iﬂ;;;:sg: ﬂag;;;r;t“ﬁfngi ﬂimhfﬁﬁgf; ﬁ‘%ﬂ?ﬁ; AT T
a= pp =[] Rs. 13.I:|9.ET1I'- 4 3 = ; L . ate | AR LN WL L 1 -
3 W Ravincra Harvansh | ,“,qw-' HD,:I| arilopes, Hﬁ"h'EHm. 'ﬁ”“ﬁ%ﬂdmmﬁi TE N DEH P AG E s Paise only) as on02.09.2025 and the said amaount carries further Interest al the 4. | Detads of the place whers the At Registered Office as above,
Singh (Guarantor) enfioned. Ag per SHte : East: Lane+Buiding, West: agreed rale from 02.09.2025 till date of repayment. | magority of fined assets are located | ;
NP#: November 06, 2025 Passage/Chawl, North: Staircase/Buliding, South: Read 2 “We draw attention to the provisions of Section 13(8) of the SARFAESI Act and 5. | Installed capacity of main produdts’ | NA
. T r ™ i [ T i qEreeCes
T Wirar 2 11, N 5mm| Sanjiv | Demand Notice | A that par and parcel of the property beanng Propey [ ontact thiz Hules_ _1rarl'lnE|:| hera under which deals with your rights of redemplion over TS T e P Tt P e o ot o e
HLOGO |Bangal (Applicant) Date Address: Flal No,0D3, Graund Figor, Wing B, Building no.& Uisiaaetaiess Eew-:e-:s-:n—cr in tha kst fin 1I|:I113E' year | FY 2024-25. Revenue from Operations of
' : P : LIRS ¥ I o= ] { | k TE 1 r b=k, ] i 5
21027 (2, Wrs. Piya Swapnil | November 12, Typs C-7, Secior I, Sai Darshan Apariment, Near TATA JITENDRA PATIL ¥ i SRR HCILOE IMMCIPEH PR AL DALY - _ - | Rs. 143.45 Crore .
Qls. shrea Bala)l Residancy, Gut no. 113 of village Bategoan , - ; _ 1 Oy i a 119 B | Further details incheding st avsilsble | For details plesse contac: |
NPA: November 08, Rs. 9.54.454)- |Baisar East Palghar 401501, Description Of Boundaries: Mﬂhllf Nﬂ : Unit Mo. 26, Goregoan East -400065, Admeasuring 234 5q Fis EE’HI"II.IIIB[ Area in financial statements (with schedules) | Clmugwpiiarmall.com
2025 As per Sale Desd: East: Mot Menfioned, West: Mol 3 Ante thesrrarme of M. Mayura Maﬂhykarﬂavam Kar s Cmm@rua:lad on CTS 1627 of P i Lipropepiarmsall. com
Menticned. Morth: Not Mentoned. South: Mot Meniioned. '—}E]_";'[]'] _[:I'] J Village —Maroshi Tehsil Borivali Zone 54254 A. Boundaries Building relevant dates for subsequent events
A per Site : East: Building no T, West: Cpen Space, ) Maorth- Open Space, South- Internal Road, East- Palms Apartment 2, West- | of the process ane avaiable at L. S
North: FlaiMNa 0021, South: AWing/Road I_,ﬂ"d[l"ﬂ Nﬂ Intemal Road sl 0. | Eligihility for resolution applicants For detailad B and aligibilibe criteria
The above mentoned Bomowers/Guaranions are atvised (1) To cofiect the oniginal notice from the undersagned for mare i . el under section 252501 of the Code plespse contact cirp gwed Sarmail.com
and comglate datails and {2 To pay the balancs ouistandng amaund intarest and costs ete. wihin 80 days from the data of ﬁ?mi Iﬁ gjate |1;'11'1;nf5 ‘m"thmiz';? {H;':E;E _| s availalie at)  HETCRE e
natioe relerrad 1o above o avaid furthar action undar the SARFAES| AL HES- AR dosermi i o 1] I-;??;tg?eiity eceipl of eAprassion 04122025
Date : 19.11.2025 S0V-, AUTHORISED OFFICER o e o oen —eny e i
' 1. | Dizte 5 413 5
Place : Kalyan, Boisar EASY HOME FINANCE LIMITED, SREE NARAVANA GURD CO-0P BANK LD T e e e [
W 12| Last daté of submession of 18172025
I Head Office: Sree Marayana Nagar, PL. Lokhands Marg objections 1o the proivisional kst
T 3 - ZONAL STRESSED ASSETS RECOVERY BRANCH (Z0SARBE), E-AUCTION «@D Cherrbur (W), Murbai-400089, | Tel Me: 8451910508 13.| Date of msue of tha final kst of 26,13 2025
Badmnk ﬂﬂkﬁﬂfﬁ']ﬁ? SCO 1120-1121, SECTOR 22-, CHANDIGARH - 160022 SALE NOTICE LJ Email: headofice(@sngcbank.com, | waw.sngebankn 4 Diote of bue ofinformaton | 63013638
mﬂ‘ ! ; E i . = = B S ot el e kot i Al it it B En e et ki it e . .| Date of issue of imformation Ll AUdE
d M: 88269-90503, E-MAIL: armcha@bankoefbaroda.co.in : POSSESSION NOTICE UNDER RULE 8 (1) - for IMMOVABLE PROPERTY il
| i i it ki ; DA ; ST
SALE HﬂTIEE F'DH EALE uF Hn“A‘ELE; IHanAHLE PROPERTIES SCAN HERE Whereas, tha IJI'IIjErEIgI'IEIIj |:IIEI['IQ appointed 3_‘:1" AL."?IEI['IEPIEI'J Cificar nfthnﬂ?raa H.E:FE]’HI‘IE and ml"il-b-.l i rlr_.';!_1ll.llll.1|| IF:Il-.1r|.' 1)
OVISO TO RULE 6(2). 8(6) & 9(1 _ 5 Guru Co-operative Bank Limited under tha Securitization & Reconstruection of Financial _| prospecthe resolulion applicants |
APPENDIX-IV A J'_E_E_E.._EE_._-_.______-.J_L_.{_J__ﬂ_l} Foor detailed teres & conditions 15.| Last date for submission of 02:02. 2026

hszetz and Enforcament of Secunty InterestAct of 2002 (54 of 2002) and in exercise of the
powers conferred Us 13{2) read with Fiule 3 of the Security Interest {Enforcement) Bules,
2002, izsued a Demand Motice dated 21.08.2025 thereby caliing upon the Bomower (3] /
Mortgagor(s) Ms. Evena Domnic Misquitta and Mr. Nikhil Satish Mithe and Guarantor 17. |
- Mrs. Kavita Mikhil Mithe to regay an amouni a5 menticned in the Molice being
Rs.47.00,645.58/)- (Rupees Forty Seven Lakhs Six Hundred Forty Five and Paise Fifty
Eight only) pertaining io the Housing Loan and a sum of Rs. 7,06,658.98- (Rupees
Seven Lakhs Six Thousand Six Hundred and Fifty Eight and Paise Ninaty Eight only)
with respect 1o the Overdraft account with further interest from 01,07, 2025 and charges
thereon within 80 days from the date of receipt of the said demand notice.

The Borrover and Guarantors having falbed fo repay the amount, Molice is heraby given {o

E-Auction Sale Motice for Sale of Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with provisa to Rule 6(2), 8(6) & (1) of the Security Interest (Enforcement) Rules, 2002, Natice & hareby guven o the pubilic
in ‘genaral and in particutar fo the Borowar(s), Morgagons) and Guarantor(s] that the below described Movable [ immovable property
mortgagedichanged o the Secured Credior, Possession of which has been taken by the Authorized Officer of Bank of Baroda, Secured Craeditor, will be
=oid on “AS IS WHERE 15", "AS IS WHAT 15" and "WHATEVER THERE 158" basis for recovery of dues in below mentioned account!s. The details of
Barrower(s) / Morgagon(s) { Guarantor(s) / Secured Assatis) / Dues | Reserve Price | E-Auction Date & Time, EMD and Bid Increase Amount are
meticeed bedow:-

ar. | Mame of Branch &
Mo, Borrower(s} |
Guarantor(s) &

_| resolution plans .
16, | Frocess emall id o submit Exprassion
of Interest o :
Diztaits of the Coporate Deblor's
registration slas as MEME

] EII'I:I.I.'I_'.'I.','."-'@.;','_I'I'-Bll.EIJI'I'I

| Corporate Detdor & MSME regisiered as
Medium Enterprise

DEEPAK KUMAR GARG

Begolition Professional

';'Ij-F.ll'lL‘.":":l'.I Word Limifead

IP REG: ML IBBa/HPR-DEE/IP-MNO0TOE, 219 - 202012560

AFRValid wptad 31-Dec-25

Fase Spacific Email ID; clrpogwed Sgmail.com

Communication Addresss TA, Almaram House, Tostoy Marg New Delhi 110001

Resarve Price |  Status of
~ EMD | Passession
Bid Increase | {Constructive /

Mame of the
Contact Mo, of
Authorised

Description of the
Movable | Immovable
Property with known

Proparty
Inspection Date
& Time

Date & Time
of E-Auction

Total Dues

Mortgagor(s) encumbrances, if any | Amount Physical) Officer the Borrower / Mortgagor and Guarantors and the public in general that the undersigned IBEI Reg, Email ID: deepakgargoT @rediffmail com:
1. Z0SARE, (1) Equitable Mortgage of| Rs. 14,59,00,000-+| 05.12.2025 Rs. 7,25,41,800/- PHYSICAL 02.12.2025 Mr. Pradeept has taken POSSESSION of the Properly described herein below in exercise of powers Date:19.11.2025 N I.HEI-I H-;:;:.I-!:.m_irr,-ssj I Tz.ﬂ; .c-,.h,,:..I Ir.l.t:“;'_r..l,]l::
CHANDIGARH _ |Industrial Property situated|interest and other| from 14:00 Hrs. | Rs. 72,54, 180/- | POSSESSION |from 11:30 AM, | Swar Bhardwaj conferred on her under Sub-Section{4) of Section 13 of the Act read with Rule -81{1) of the [ Piace: New Daihi ajnagar Exension Ghaziabad, Uttar Pradesh, 2':'—5'1_=L
(1) M!s, Dasmesh|in Revenue Limits of Vilage|charges  w.e.f.| to18:00 Hrs. [ Rs, 1,00,000- to 04:00 PM. Mobike: Securlly Interest{Enforcement) Rules, 2002 rules on 13" day of November 2025,
Alloys Pvt. Ltd. |Kumbh, Tehsil Amioh,|20.10,2023 {-) BB26990503 The Bomowerls) ! Mortgagor(s) and Guarantor in particular and the Public in ganeral are
Amloh Road, Village|Mandi Gobindgarh, Disti. Recovery, ifany hereby caufioned not io deal wih the said property and any dealings with the said property

witl be subsect fo ihe chargs of the Sree Narayana Guru Co-operative Bank Ltd for an

Khumbh, Amloh Post, : ; gy e
amount mentioned hereinabove with imterest. cost and incidental chargesiheraon

Fatehgarh Sahib consisting of following sale deeds:- (1) Transfer Deed 20:21-22724/12002 Dated (1.01.2021 for land measuring 3 Bigha - 0 Biswa

Mandi Gobindgarh,|-4 Biswasi comprised as(a) 0 Bigha - 11 Biswa - 10 Biswasi as 46/1352 share in out of 16 Bigha - 18 Biswa in Khata No. 31/147, Khasra No.473(6-5) 0 B Shn A Worli Branch (50), Mumbai Zone =%
; ; } 1 ! gy ] My o e G R X | ! Y T

Falehgarh Sahib -|474{6-5) 475(4-8) (b) 1 Bigha - 5 Biswa - 10 Biswasi as 102712 share in out of 8 Bigha - 13 Biswa in Khatauni Number 148 Khasra No. 481(4-4), Arh DE[—E'E:I:EEH—E;E—E%LE H-FAE—L—EEEEE eﬁ&ﬂﬁ@ﬁﬁ“ﬁﬂﬂi&@\lh 2 s ,.-_i;- B Bank of Maharashira “Shiv Smruti” 49-A. Dr. AB. Road, Worli, = e’

147301 £52/459(2-15) 654/460(1-19) (c) 1 Bigha - 3 Biswa - 4 Biswasi as 58/710 shara in out of 14 Bigha - 4 Biswa in Khatauni No. 149 Khasra No_ 7281462 (L ARSI DO | 100 BRI Gt L1, COPIEL SRARLUN T DT 00N s paerin Mumbai-400 018. Tel. No. 24940046 ===

mn\'.ﬁ'l;wﬂrp

wing i the bullding known as Grace lconio of the sotiaty Known as Payawad SRA Co-
Oparative Housing Sociaty Limited constructad on the plecas and parcels of land bearing
Towin Planning Final Plot No.353, TRS. V of Vile Parle East admeasuring 1021 Sq.
Meders or thereabout along with otherincidental and consequendial rights 5o farit retalas o
FP. Mo 358 outof Sursey No 112, Hissa No.7 (par), Suevey 112, Hissa No.2 (part), Sunmey
Mo, 112, Hissa Mod (part), bearing C.T.S. Nos 1779, 17700 1 1o 1779MZ, 1780, 1781,

Fax- 24930896, E-mail - bom50@mahabank.co.in
Head Office: Lokmangal, 1501, Shivajinagar, Pune - 5.
Ref: AK3/WORLI/60428610822/2025-26

Demand Notice under Sec 13(2)
WITHOUT PREJUDICE By Regd. A.D./ Hand delivery

min (2-15) 462(6-14) 472(2-15] as par Jamabandi for 2014-15 in the revenue limits of Village Khumiph, Tehsil Amloh & Distt. Fatehgarh Sahib (2) Sake dead baaning Vasika
MNa. 1398 Dated 07 09,2006 for land measuring 10 Bigha comprised as 10/5& share in lotal land of 54 Bigha in Khata No, 19040-44 Khasra Mo, 211(0-2) 481(6-15) 482(6-5)
4836-5) TTR{4B4(5-16) 5T8{0-6) 538({4-13) BOG/53%(4-0) BI1/536(0-12-10) BI3/53T(0-14-10) BIZ/S36 Min (3-0) BI2/536 min (2-0-10) §94/537(5-10-10) BAS{530(0-3-0)
TTR484(2-0) 7TT484(1-0) 535{3-17) a5 per Jamabandi for 2004-2005 in the revenua limits of Khumbh, Tehsil Amiah, Distl. Fatehgarh Sahib. Area 13.01 Bigha. AND Plant
&Machinery. *“BOTHTO BE SOLD IN ONE LOT ONLY. NOTE:- MA No. 86/2025, DRT-I; Chandigarh

Date:30.10.2025

2 Z0SARB, Factory Land & Budding in|Rs. 1,80,00,000-] 05122025 Rs. 71,31,600/- PHYSICAL 02.12.2025 Mr. Pradeept 178111 1o 1781/7 siuate, lying and being &t Village Vile Parle East, Taluka Andheri, District To,
CHANDIGARH measunng 4742 Sq. Yards{+ interest and| from 14:00 Hrs. | Rs, 7,13,160- | POSSESSION |from 11:30 A.M. | Swar Bhardwaj Mumbal Suburban alongwith rights io enjoy common aréa and (aclities appurlenanl 1o 1. Mr. Prasad Sharad Gondhali, R/o : H. No. 2954/d, Maruti Ali, Revdanda, Alibagh,
M's Glory Creations, |comprised in Khewat No.jother charges| to 18:00 Hrs. Rs. 1.00,000/- to 04:00 PM. Mohila: said premises and with nght of ways, easement and parking avatable o the sald premises Raigarh, Maharashtra — 402202 Also At: Seashore- Holidays At Ground Floor, Maruti
1284/83 A, Shankar|174. Khatonl Ne. 197 |wef 29.11.2014 8826990503 along with membership attached to the said flat. Aaali, Village -Revdanda, Taluka—Alibaug, Dist—Raigad -402201.
Towsr, Sunder Nagar| Khasea No. 461 situated at| (-} Recavery, if any Annle M Furtado 2. Mrs. Shubhangi Sharad Gondhali, Agar Ali, Near Bapdev Mandir, Vtc Revdanda,
i bkl et Alibagh, Raigarh, Maharashtra—402202.

Chowk, Ludhiana,|vilage Bathri Bela, Tehsil Harol, Distt. Una, Himachal Pradesh registerad vide Vasika No. 241. Dated 24.03 2011 standing in the name of M/s riace:: Mumbal AUTHORISED UFFIGER Dear Sir/Madam,

Pungab Glory Creations Date : 13.11.2025 SREE NARAYANA GURU CO OF BANK LTD Sub- Notice U/s 13 (2) of Securitization & Reconstruction of Financial Assets and
: = Enforcement of Security InterestAct 2002
3. LOSARB, Equitable Mortgage ofiRs. 10.2600000/-] 03122025 | Rs.306,30,760/- | SYMBOLIC 02.12.2023 Mr. Pradeept 1. That at your request, the following credit facilities has been sanctioned by Bank of
e e h':{&tei E?: 1IE-1131' +tllwnmml;SI i fr::unll:;ll:fl:nﬂ?-le‘ RS RIMIN | ERmRY ﬁ?mn-rl::lgﬂFAh't“' Emﬁamﬂm} INVITATION FOR EXPRESSION OF IHTEFI-IGEE'P FEIFI NUFUTURE DIGITAL (INDIA} LIMITED S -2
Miz North Indian|measuring other charges : s, Rs. 1.00. 000/ RIS R 4 ovbe; 2. That the details of the credit facilities, the securities charged in favour of the Bank and
vl k& {UNDER CIRF SINCE 03.10.2024) PROVIDING VARIOUS IT SOLUTION SERVICES, LOYALTY, : .
Foods Pwt. Ltd., Piot|S9.Yards at Industnal Focal ';‘ EF"!' m'”ff“? EA26890503 MOBILITY AND OTHER SERVICES TO FUTURE GROUP COMPANY AND OTHERS AT MUMBAI the present outstanding dues are as under:
Na. C-18. Focal Point |Point, Chanalion, Kharar, -] Recowery, if any (Under suti-regulatian (1) f regulation 364 of the Insoivency and Banknpicy Board of India {Insolvency Nature & Amt of ] Present outstanding
e atrtsl oo Mol Pusa nthaname s orindsnFoods L i Lessshad by PSIEC randga Gedacity | CBSMCNe | searty | e ee
Channalon, Kharar, Kurali, Punjab - 140103 1. | Name of fe comparale deftrer along with | Nuluture Digital india) Limited Loagfasgeallflgsctcwgigtgage Registered Rs. 66,40,637/- +
4 ZOSARB, Factory Land & Building in|Rs, 2,94,00,0000-| 05.12.2025 Re. 65,70,900)- | PHYSICAL 02.12.2025 Mr, Pradeept __(PANICINILLP No. PAN ARCCEDHIZH, CIh LIT2000MHA0TPLE 14787 | property for amount of 60428610822 | Mortgage unapplied interest +
CHANDIGARH |the name of Mis Pelal|+ interest and|from 14:00 Hrs,| Rs. 657,000 | POSSESSION |from 11:30 A.M. | Swar Bhardwaj 2. | Address of the registansd offics Offica ho. 135, Ground Fioor, 8 Wing, Rs. 86,00,000/- of Property | charges w.e.f. 16.10.2025
Mis Petal Homes,|Home Textites Mfg. Co.|other charges| to18:00Hrs. | Rs. 1.00.000)- to 04:00 P.M. Mobile: Qo arey oad Jarmymik aiony. A
1284/83 A Shankar Ertuarﬂd at Wakia Mﬁ'hlﬂ- wel 21102014 ooy Eamgﬁua - og . AR Eos . DESCR'PT‘lON OF THE PROPERTY"“ES) '
Tower S i TH;a p Bela Tahell Haroh |(-) Recovery, ifany 3. | URL of wabsile Mot Al atile Commercial Hotel Known as “SEASHORE- HOLIDAYS" at Ground Floor Bearing
Gh"';‘fwk T_u u}:i :Efg athn Bela, Tehsil Harol, 2 _ _ _ . .| Details of place where maorly of fived | Knowiedge House, Shyam Nagar, oF Jagashwan No.3343-22(2954- D) & 3343-23 ( 2954-E), City Survey No. 85/1, Maruti Aaali, Village -
e e iRdf Distl Una(Himachal Pradesh). Khasra No, £2900- 24-78, Khawat Mo, 102, Khatoni Mo, 121 measuring 2961 Sq. Yards registered vide Vasika No. assets are lacated Wikhrodi Link Road, JF:Ilge-shwan Easf, Mumbai Revdanda, Taluka —Alibaug, Dist— Raigad —402201.
Matsarashira, Indks, Pl 200080

Funjab 130 dated 04.02.2012,

3. That in consideration of the credit facilities availed; all of you have executed the

e

Inglades) capacity of man Prondcing Various IT Salulion Servioes, Lavally

5 L 0 8 AR B ,Residential Property|Rs. 57585683/-| 05122025 Rs. Z7,00,000/- PHYSICAL 02.12.2023 Mr. Pradeept . e A ohidity =0t ofher sandces b Future Group necessary documents in favour of the bank, as per the requirement of bank and also

[CHANDIGARH  |admeasuring 182.08 Sq.|+ Interest and] from 14:.00 Hrs. | Rs, 2,70,000- | POSSESSION |from 11:30 AM. | Swar Bhardwaj Company and olhers . _(Is_rhea;tedChﬁrgesfaqd(js?curglﬁs|nftavtc;]ur<t)fthe Ban(lj( itons of sanction and mad
it other charges!| to18:00 Hrs. to 04:00 BM. ibe: : , : _ AT = . That you have failed to adhere to the terms and conditions of sanction and made

Mis. Shree Ganesh :ds };gﬂlﬁjw {:3 Hq;;e wel 28.04 1%"9 et Rs. 1,00,000)- " H?;;E;H 2 E;ﬁg :n"f, ,’,E,“ ,ﬂﬁ;ﬁ?fﬁ;flﬁ ,;”,.‘_EF:::F-_E,;EE;;E 'r::mrjgr' ) defaults and accordingly your account has been classified by the Bank as NPA on
Poly Plast Pvt. Ltd. |MNo. 103, Ward Nao. 3, within H— o s ;‘an e T Ermc R T 16.10.2025 in accordance with the prescribed norms issued by Reserve Bank of
Village Khei, Triokpur Abadl Deh,. siluated at covery, Ifany : F-.- ar Ie.ilu!-;n:u.-;ﬁ.els. Ak:.l ..m - £ ploes . Ix G s India. In spite of our repeated demands, you have not paid the outstanding amount in

Als i - ; i i : vi in S i her delails mnckiding last avaiat Expression of intevest & being iviled for Clusters o ,
Road, Hd!a .ﬂ.mh Tehgd] Marsingarh, Teirsd Narsnga. Dlsin-:l.l’n.'nbala_[Haryana} et sche o sinl, Biavinder aut Wio ol Aimareset g ﬁ:ljnrlza-atalemmlsbiufm sa'TEdJla;:- af asaEILs of the Corporate Dehtf:'invterr'l;ﬂfﬂﬂcriﬁlhf' 5 %gﬂrhzﬁ/%o:tmnot repaid the dues of the bank and hence in exercise of powers conferred
Mahan, Distt. Sirmour, | NOTE:- SA No, 110/2021, DRT-1I, Chandigarh o yaars, Nsts of cradiloes are 364 and Begulaticn J68[5A) of the insclvency and : il . - 01O
3wi"l.“:,ha ot URL: Bankrupicy G il Tesaheney Reantsan on the bank under the Securitization & Reconstruction of Financial Assets and
He- 173021 ' Beniose for Gorpoeate Fe.gmﬁ;.qg,;,ﬂaﬁ,:;ﬁ W16 Enforcement of Security Interest Act 2002 (SARFAESI) and without prejudice to the
B. Z0SARB, Double Storied Corner{Rs.20,56,00,000/-| 05122025 | Rs.5,56,96,500- | PHYSICAL 02.12.2025 | Mr. Pradeapt #:ﬂallﬂt_ at wi:meuli_mlxlm;; ' rights otfthtﬁ_baerbkathe ?anktnergbty c?lls Upon ﬁ_to r?payfinlfull thﬁ, arl]‘orem;ﬂion?d
- . i ; Hdrive.google.comidri rlfezyABsWhu amount within 60 days from the date of receipt of this notice; failing which, in addition to
ML gmus-ma: Fa-:l:ugr b & ;”L]r;’}ershﬁ ._1"323 fr;nn;;ﬂ;:g[::;m Rs. 55,69,650/- | POSSESSION frl';m,urﬁ pi':ﬂ' Ewa';ﬂmr?wa; MxMBWTKZBUSZKOX Y5 hewPusp=drive_link and without prejudice to the other rights available to the bank, the bank shall be entitied
Mis Bankey Bihari Oil| Busiding having Knewal No. Argee) ", - | Rs.1,00,000 0 F., kel 3. | Elgoiily for resolilion apoicants urder | Available at googie drive ink as balow: to exercise any/ or all of the powers under sub- sec (4) of Sec. 13 of the aforesaid act in
3 f 22.02.2023 B826950503 Son s i i i whi

Mills, a Parnership| 3326, Khatoni No. 3832 jW.E.L £eis saclion 25(2)(h) of fhe Code s hitps:{idrive google comidrivetfoldersiftzyABsWhbu respect of these securities enforceable under the act in which case you shall also be
Firm through its|Killa No. 293//24/2{4-3), (-} Recovery. if any available at MxMBWTK2bUn52K0X_Y5_hcwPusp=drive_link liable to further pay all costs, charges and expenses or other incidental charges, which

please note.

10 | Last dafe fof receipl of axpression af Q4123035 . ) o )
The powers available under the Act inter alia includesa. To take possession of the

rileresl 6.

Partner - Sh. Vipula| 310/4(4-T). 373(0-5), 71(1-17) Kite 4 measuring- 10K-14M s 121/214 Share i.e. 3K-11M Vide Sale Deed No. 2006 Dated 0609/2016 and
Singla, 27 KM Stone, | Khewal No. 3185 Min, Khatoni No. 3646 Min, Recl. No. 310, Killa No. 712(1-7), 8(7-14), 1371(2-16), Recl. No. 340, Killa Mo, 1602(6-16), 17(7-2},

i 5 ; i 5 TR s ol reiEionl B5t of oF 519 5008 secured assets, wherein the security interest has been created as abovementioned
Stale Highway 16-A | 18(7-7), 23(8-0), 24(8- 0}, 25(8-0], Rect, No. 349 Kiliz No. 3(8-0], 4(8-0), 5(8-0), 68-0), 7(8-0), 8(8-0) Kite 15 Measuring - 105 Kanal 2 Marla it Fenfidocns dili v osbilios ol et together with the right to transfer by way of lease, assignment or sale for realizing the
Meham Bhewani Road,| 21002102 Share .. 10 Kanal 10 Marla Yide Sale Deed No. 39 Datad 07.04.2003 in the name of Smt. Shakunitala Devi Wio Late Niranian Cias and 12| Last date for submission of objections fo | 14.12,2025 secured asset. . ' o
Maham, Distl. Rohtak, | Khewat Mo, 1719, Khatoni Mo, 1872 Kitle 2 measuring - 2 K=15M its 1/4 Bhare i.e. 13.75 Maria and Khewat Mo, 2621, Khatoni Mo. 2935, Killa Mo, pravisomal list b. 'tl)'O take Of\ierthe managemeint of tlhe bl(JjSIneI&}S_ of ttl;]e borroy\{er including right to transfer
Haryana-124112, | 3100/3/2(8-16). Kitte 1 measuring - 6K-16M its 1/6 Share i.e, 1 Kanal 2,66 Maria and Khewat No. 3562 Min, Khatoni No. 3936 Min, Killa No, 13. | Dl of fesus of firal BsL of prospactive. | 15.12.2025 . Tg‘ggggnfgﬁi;:fs'g,’:“;g,‘vlggzgﬂg nﬂgﬁ;gg%heesséecﬁﬂgg"assets the possession of
JAOTR01-T), BT-14), 1310 2-16), 1 3201-10) Kitte 4 measuring - 136-TM s 4028 Sharei.e. 1 Kanal 16.82 Marla and Khewat No. 3569, Khatoni No, 3343 Kitted measuring resalylion gppicants — which will be taken over by us and the Manager shall manage the secured assets and
- 10K-14M its 4673103 Share g 3.17 Marla, Total Land Share comes o3 Kanal 16 Marla, Vide Transfer Deed No. 2114 Dated 25/11/2019 in the name of Vipul and Khewat 1 Eﬂﬁg:..'f:j;fﬁ?;;“;';';“;g';ﬂﬁﬂ"ﬂ“'*-'m 15.12.2025 any transfer of secured assets shall vestin the transferee all rights in or in relation to, the
Na. 1719, Khatoni No. 1872 Kitte 2 measuring - 2K 15M its 1/8 Share |.e. 6 87 Maria and Khewat No. 2621, Khatoni Mo, 2835, Kilia No, 310//272(5-16), Kitte 1 measuring - reahition plares 10 prospective rssakJlion secured assets, as ifthe transfer had been made by you. _
BK-16Mits 1/12 Sharaie 11,23 Marla and Khewat No. 3562 Min. Khatoni No. 3036 Min. Killa Mo, 31007/201=T1 8(7 14), 13102161, 132(1-10) Kitte 4 13K-TM appiicants d. Towrite to orissue notice in writing to any person, who has acquired any of the secured
e y ' : ; W B 19), TN e B), Skl | WS- Imaseunng assets against which security interest has been created from whom any money is due
its 2/29 Share i.e. 18.41 Marla and Khewat No. 3569, Khatoni Mo. 3943 Kitte 4 measuring - 10K-14M its 23/3103 Share i.e. 1.56 Marla Tota! Land share comes to 1 Kanal 18 15 | Lest date for submigsion of resciution | 14.01.2026 ormay bgcome duetoyou to)FIJay us the money. y Y
Maria Vide Transfer Deed No. 2115 Dated 25.11. 2018 and land measuring 1 Kanal 18 Marla Vide Mutution No, 17388 Dated 04.11.2019 in the namea Smi. Shakunfala Davi prams _ i : : 7. Please take a note that as per Sec.13 (13) of the Act, after receipt of this notice, you
Wi Late Shri. Niranjan Das. Total Area 3.325 Acre. 16. :r’?;l‘f;:ﬂ“"“' i to submit Expression | cirprfuturedq@gmail.com are restrained from disposing off or dealing with the securities without our prior
- ' written consent.
* LAST DATE OF SUBMISSION OF EMD: 05.12.2025 UPTO 14:00 HRS. z Sl 8. The borrower’s attention is invited to provisions of sub-section 8 of Section 13 of the Act
* DATE AND TIME OF COMMENCEMENT OF E-AUCTION: 05.12.2025 FROM 14:00 HRS. TO 18:00 HRS. - MODE OF PAYMENT OF EMD: NEFT / RTGS rmm%’ﬁﬂrimg:mﬂ inrespect of the time available to redeem the secured assets.
For detailed terms and conditions of sale, refer to the fink provided in https:/iwww.bankofbaroda bank.in & hitps://Baanknet.com. IBE! Registration No.: E-flﬁph-ﬂygmﬁzﬁﬁﬁﬂ ;EEEE;-'LEEE?l FOR BANK OF MAHARASHTRA
| HIEr G B su Sines
IT MAY BE TREATED AS STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT 2002 Kankaria Estaies. 7ih Floor Kolkata - 70007, West Bengel . Sd-
- Dale: 18.11.2025 For Nufuture Digital {India) Limited (undarguing CIRF} Pradnya Kode, Chief Manager
Date: 18.11.2025 Place: Chandigarh AUTHORISED OFFICER Place ; Kolkata AFA Mo :.m.'*.355?.'3?.'3#ﬂﬁ$6-‘.m3-:.1| Valid ugho: 30,06 2025 Worli Branch

epaper.financiaiexpress.mn‘. .
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